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Goutam Debnath

L.R. & Secretary, Law

Government of Tripura



No.777   Registered No. N. E. 930.

TRIPURA        GAZETTE

Published by Authority
EXTRAORDINARY ISSUE

Agartala,  Wednesday,  April 27,  2022  A. D.,  Vaisakha  7, 1944  S. E.

PART--III--  Acts of Tripura Legislature.

GOVERNMENT OF TRIPURA
LAW DEPARTMENT

SECRETARIAT : AGARTALA

NO.F.8(15)-Law/Leg-I/2019(L)/ Dated, Agartala, the 25th April, 2022.

NOTIFICATION



Tripura Gazette, Extraordinary Issue, April  27,  2022 A. D.

2

The Tripura Act No. 5 of 2022

Act,

AN
ACT

Act,
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SD/-
(SOPAN CHAUDHURI)

Deputy Secretary, Law
Government of Tripura
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